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5336. SHRI R. N. BARMAN: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether Government are con-
.sidering any proposal for settini up 
.Jute Industry in North Bengal District 
·of West Bengal; 

(b) lf so. the broad outlines there-
'of: and 

(e) if not, whether Government pro-
pose to study the feasibility of such 
an Industry in North Bengal Districts? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) No. Sir. 

(b) Does not arise. 

:( c) No, Sir. 

.Recovery of LoaDs from owners of 
Small IDdusbies ill H. P. 

5338. SHRI PANNA LAL BARU· 
PAL: Will the Minister of FINANCE 
be pleased to state the measures pro-
posed to be taken by Government to 
recover loans from the owners of the 
small industries in Himachal Pradesh 
which were set up by taking loans 

:kom Government and nationalised 
lIanks and are closed for want of 
.technical and financial assistance? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRlMATl 

'SUSHILA ROHA TGI): Recovery of 
loans .liven by commercial banks to 
-owners of small industries in Hima-
,chal pradesh will be J(overned by the 
terms and conditions aJ(reed upon 
between the parties at the time of the 
sanction of the loans. It In some 
cases, because of difficulties beyond 
1he control of the borrowers requiring 
some changes in the existill.l( terms 
and conditions, the commercial banks 
-examiBe the requests from borrowers 
.on merit. 

Import of 00"011 from USSR 

5339. SHRI D. D. DESAI: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether Government intend to 
import cotton from the Soviet Union 
this year; and 

(b) if so, the value and quantity of 
cotton proposed to be imported? 

'THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
AC. GEORGE): (a) Cotton CO:lVer-
sion Deal for the year 1973-74 has not 
yet been negotiated. 

(b) Does not arise. 

Decision of Llftinc Ban OD Tourists 
Visiting some areas In Eastern 

Region 

5340. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of TOURISM 
AND CIVIL A VIA TION be pleased to 
state: 

(a) whet'ler Government have de-
cided to lift ban on tourists visiting 
some areas in the Eastern Region; 
and 

(b) if so, the reasons therefor? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION: (DR. KARAN 
SINGH): (a) and (b). There is no 
ban as surh on the visit of tourists to 
any area in the Eastern Region. 
However, special permits are required 
for visits to some areas in this region. 
Applications for permits are con' 
sidered on merits. 
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